INCOME TAX APPELLATE TRIBUNAL

RAIPUR BENCH, RAIPUR
ORDERS READY FOR PRONOUNCEMENT FROM 27.07.2026 to 31.07.2026 before
DB Bench

SHRI PARTHA SARATHI CHAUDHURY, JUDICIAL MEMBER
AND
DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

Date: 31.07.2026

Sr. No. ITA No. Name of the assessee Author
1. ITA No.318/RPR/2025 Dhamanjeet Singh Oberoi AM
2. ITA No.264/RPR/2025 Moti Lal Ramwani AM
3. ITA No.716/RPR/2026 Shivalik Engineering AM

Industries Ltd.
4. ITA No.74/RPR/2026 Sanjay Bajpai AM
5. ITA No.703/RPR/2025 Vizag Impex Pvt. Ltd. AM
6. ITA 294/RPR/2026 Sanjeev Kumar Agrawal AM
7. ITA No.304/RPR/2026 Bimal Devnath AM
8. ITA No. 550/RPR/2026 Amit Jain AM
9. ITA No.300/RPR/2026 Late Kailash Chandra AM
N Agarawal
10. ITA No.350/RPR/2026 M/s Anjani Carriers Pvt. AM J
) Ltd.
11. ITA No.76/RPR/2026 Adhiraj Cements AM
12, ITA No. 561/RPR/2026 Uttra Chandravanshi AM
13. ITA No.373/RPR/2025 Chhattisgarh State Civil AM
. Supplies Corporation
14. ITA No. 562/RPR/2026 Late Jupbir Singh Grewal AM
through legal heir Smt.
Gurpreet Kaur Grewal
AN
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Private Secretary
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